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Order

C.A. No. 178/397- -398/NCLT/MB/MAH/2015

In
C.P No. 44/397-398/NCLT/MB/MAH/2015

1. Having both the Parties‘ agreed to make their submission in the
main Petition, they are hereby directed to file written submissions before
final hearing/ Enabling this bench to take the help of the written
“missions filed by the either sides at the time of the final hearing.
As to the Applications pending, this bench wull look into those
N \‘

Apphcafons if at all hearing of those Applications is need of disposal of
main petition pending before this bench.



. The parties are directed to file their written submissions on or

before 22" July, 2016.

4. List this matter for hearing on 26" & 27t July, 2016 at 10.30 a.m.

for hearing.

Dated: 8t July, 2016.
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Member (Judicial)
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Member (Technical)



